IN THE CENT =L . DMINISTAATIVE TRIBLM

O.A. No. 1673/91
Nevw Delhi, dated the ath July, 199

Hon'ble 3hri N.W. Krishnsn, Vice Chairmen ()

Hon'pble Smt.Lekshmi Swaminathan, Member (J)

1. shri 4.3, Chaudhary,
r/o 114.H/17, Sector-7,
Rohini, Delhi-85

al L, '

6, Naraina Village,

2. Shri Rajp
r/o ﬂZ/i5
Néw De’ih 1

3., 3Shri Madan 3ingh .
292, village Jorbagh,
Kotle Mubarakpur,
New Delhi-3

4, shri Virendar Frakash
RZ-33/5, Gali Mo.9, Indra Park,
Palam Golony, New Delhi,

9. Shri Tribuvan Singh
r/o a=5/119, Shiv Mandir Marg,
Mandavali, Delhi-110092

6. 5hri-mMahender Pal
son of Shri Gopal Dass,
485, 0ld Hospital Street,
Najefgarh, New Delhi.

7. Shri 3 ,K.5harma
r/o 3684, Narang Colony,
Tri Nagsr, Delhi-36

8. Shri T Ckatoch _
5/0 Shri K-»C_-KatOCh,
r/o RB-92, Sewa Nagir,
New Delhi=3

9. .5hri_Jagdish Raj
s?o Shrs Deep(ﬁ%énd,
rfo L-1/57-B, DDA Flat,
Kalkaji , New Delhi-1100L9

‘0. 3hri Murari Lal
A s/0 Shri lam svtar »
- - r/o X/2464, Street No.9,
Raghbarpura=II,
Gandhi Nager, Delhi-110031

1l,.3hri Nand Kishore,
s/o shri Shadi zam '
r/0 4/296, Gandhi Road,
Opp.Barat -Gas AgEncy,
Baraut Distt.Meerut {Up)

12 Shri $.3. Gupte,
$/0 Shri Het fan Gupta,
r/0 D.0. 4L, Jain Mandir,
Ballabh Gerg, Faridapad (Haryena )

13. shri Pawan Kumzr vij
s/o0 Shri K.K.Vij, e
::’_‘/O B"-ths i;)ushpanjall L‘.'{]C}_a\/’e, ,“L/
Pitampura, Delhi-110034" v
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L. Unilon of Indiz through the 58CY .,

Miniscry of Communicctlon~cum-Chairman,
o . Telecommunication Comnlssioner,

Tepariment of Te :
5anchar Bhcwan,
v Delhi.

2 Manager Telephons Nigam Limited
throush Lis Mipa ire :
13th floor, Jeevan T Y
Janpith, New Delhi.l ’
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2. T he a)ﬁJJ_J_Cb“VJ are J’ ivior Talacomiunic “tion

ger (Jelhi Tslephone). They

with the letter dated 11.7.90 of the Department

of Telecommunication, the following decision
has baen taken:=

' It hés been decided to grant two
sdvance increments to those Juaior
angineers, Junios Telecom.Officers
of TZs Group'B' and of [icers of ITa
in the Junior Time Scele and Saning
Time Scale promoted from TES Group' 3!
who acquire or have acquired a degree
in dnglneering in any onz of the

disciplines of Mecheons ical,.a
Te :lecommunic calion, clectronics,Ridig
znglneering anQ(Jomputaf Sciences

from a ra2cognised University op its
eaulvalent qualification while in
service,

The advence increment £sS undier
these orders will he effective w.2.ft,
L.5.20, The iqcremenus will not be
admissihle to those officers vho have
slre.dy recaiyed 5dV‘"cp incraments
un.ex earlier orlers.:

In zccordance with these or3ers those officicls

who hzave not heen given tvo advance increments in

the sast would he
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Vice Chairmen ()



